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Air Heritage (T in Million)

2014-15 2015-16 2016-17 2017-18  2018-19F)

Operating Revenue 3.0
Operating expenses 6.5
Operating Result 35

Air Heritage Operations started since January, 2019.

Demand for pilots

1128. SHRI PRASANNA ACHARYA: Will the Minister of CIVIL AVIATION be

pleased to state:
{a) the total requirement of pilots in the country for the next five years;

(b) the number of Indian pilots complete training in India and abroad each year;

and

{c) the number of them get employment in the country and how many in foreign

countries?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION
(SHRI HARDEEP SINGH PURI): (a) The number of pilots required in the country for
the next five years is estimated to be 948%.

{(b) (1) The details of Indian pilots who have completed training in India each vear

are as under:

Year Number of pilots
2016 311
2017 3%
2018 353
2019 439
2020 (upto 31.07.2020) 167

() At present 700-800 Commercial Pilot Licences (CPL) are issued/converted by
Directorate General of Civil Aviation {(DGCA) in a vear, out of which 30%
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licences belong to those pilots who have undergone training 1in a foreign

flying training organization.

{c) After issuance of the licenses by DGCA, Indian pilots are free to take
employment in any International Civil Aviation Organization (ICAQ) contracting state.
The total number of pilots employed in the country with scheduled airlines at present

18 9073.
Non-refund of airfares by Air India

1129. SHRT KANAKAMEDATLA RAVINDRA KUMAR: Will the Minister of CIVIL
AVIATION be pleased to state:

{a) whether Government is aware of the fact that national carrier Air India has
not refunded the booking amount of air journey which were made before the
announcement of nation-wide lockdown and subsequent cancellation of all domestic

flights including Air India Express flights;
{by if so, the details thereof;

{c) whether Government has taken any efforts to repay the air fare due to

cancellation of flights in wake of nation-wide lockdown; and
{dy 1f so, details thereof and if not, reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION
(SHRI HARDEEP SINGH PURT}): (a) and (b) Due to complete stoppage of {lights during
lockdown period followed by gradual restoration of flights in domestic and international
sector (through Vande Bharat Mission and Air Transportation Bubble arrangements),
the revenue stream of the airlines was severely impacted whereas fixed costs had to
be incurred. In view of this unprecedented situation, Air India instead of processing
automatic refunds in Global Sales Distribution, processed refunds only through Air
India's own offices within pre-assigned budgeted amount. Till 31/08/2020, Air India has
processed refunds worth T 220 Crore. Air India Express has also processed refunds for

all passengers holding tickets issued during the lockdown period.

{c) and (d) M/o Civil Aviation had issued an Office Memorandum (OM) dated 16
April 2020, directing airlines to refund the fare of passengers without levy of cancellation
charges for the tickets booked during first lockdown period (from 25 March to 14th
April, 2020) for travel during both the first and second lockdown period, ie., from 25



